IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 15.02.2020
Name of . . cour lzejec
Applicant Applicatio |Case No. ;ee Statu
s
1 B. BEHERA 36320/202 15.02.2020 |WP(C)/2495/2020 |10 C
2 P.K. JENA 36321/202 15.02.2020 |CONTC/289/2020 10 C
3 M.R. ROUTRAY 36322/202 15.02.2020 [WP(C)/5203/2020 |10 C
4 P.K.MOHANTY 36323/202 15.02.2020 WP (C)/11299/2015 |10 C
5 B.B. BISWAL 36324/202 15.02.2020 WP (C)/5109/2020 |10 C
6 P.K. JENA 36325/202 15.02.2020 WP (C)/3351/2020 |10 C
7 B.K. DAS 36326/202 15.02.2020 WP (C)/4584/2020 |10 C
8 D.K. SAHOO 36329/202 15.02.2020 |FAO/48/2016 10 C
9 N. MALLICK 36330/202 15.02.2020 |[WP(C)/3512/2020 |10 C
10 |A P SAHOO é6331/202 15.02.2020 |ABLAPL/311/2020 |10 C
11 |s. DAS é6332/202 15.02.2020 |ABLAPL/3718/2015 |5 U
12 |S.K. SWAIN 36336/202 15.02.2020 |CMAPL/86/2020 10 C
13 |A.K. BISWAL 36337/202 15.02.2020 WP (C)/2706/2020 |10 C
14 |T.BAG 36338/202 15.02.2020 [WP(C)/5371/2020 |10 C
15 |B.K. DAS 36340/202 15.02.2020 |FAO/368/2014 10 C
16 |R.K. BARIK 36341/202 15.02.2020 |WP(C)/1281/2005 |10 C
17 |P.K. BARIK é6343/202 15.02.2020 |WP(C)/9839/2005 |10 C




18 |B. BEHERA 36346/202 15.02.2020 [WP(C)/5072/2020 (10  |C
19 |M.R.ROUTRAY 36347/202 15.02.2020 [WP(C)/4723/2020 (10 [C
20 |P K PATNI 36349/202 15.02.2020 [WP(C)/14563/2013 (10 [C
21 |ANIL SAHOO 36350/202 15.02.2020 [WP(C)/14563/2013 10  [C
22 |D R MISHRA 36351/202 15.02.2020 [WP(C)/5655/2020 (10  |[C
23 |s.C. DASH 36352/202 15.02.2020 |CONTC/1812/2019 (10  |C
24 |R. MOHANTY 36353/202 15.02.2020 |CONTC/1812/2019 |10 C
25 |A. BEHERA é6357/202 15.02.2020 |0JC/3252/1999 10 C
26 |M.K. PANI é6362/202 15.02.2020 [WP(C)/5400/2020 (10  [C
27 |S.B. BISWAL 36364/202 15.02.2020 [WP(C)/5161/2020 (10  [C
28 M NAYAK 36365/202 15.02.2020 |WP(C)/5448/2020 (10 [C
29 |M/S.A.PATTANAIK 36366/202 15.02.2020 |WP(C)/4594/2020 (10  |C
30 |C R KAR 36369/202 15.02.2020 [WP(C)/5509/2020 (10  |C
31 |D.K. SAHOO 36370/202 15.02.2020 [WP(C)/5351/2020 (10  |C
32 |D.K. SAHOO 36372/202 15.02.2020 |WP(C)/5444/2020 (10  |C
33 |D.K. BEHERA 36374/202 15.02.2020 [WP(C)/9641/2005 |10 [C
34 |MADAN DAS 36376/202 15.02.2020 [WP(C)/1662/2018 (10  [C
35 |D.K. DASH 36379/202 15.02.2020 [WP(C)/3788/2020 (10 [C
36 |J. SAHOO 36385/202 15.02.2020 |WP(C)/4232/2020 (10  |C
37 |S. SWAIN 36387/202 15.02.2020 |WP(C)/4232/2020 (10  |C
38 |D K SWAIN 36389/202 15.02.2020 |BLAPL/871/2020 (10  |[C
39 |A. BEHERA 36394/202 15.02.2020 [WP(C)/5317/2020 (10  [C
40 |P.K. MOHANTY 36395/202 15.02.2020 |CMP/78/2020 10 [c
|41 [s.K. MISHRA,  |16396/202 |15.02.2020 |CMP/42/2020 10 [c




[aDvV 0 |
42 |D NAYAK 36399/202 15.02.2020 |BLAPL/866/2020 10
43 |M.M. PANDA é6400/202 15.02.2020 |WP(C)/22028/2013 |10
44 |J. SAHOO 36401/202 15.02.2020 WP (C)/22028/2013 |10
45 |M. BARAL 36402/202 15.02.2020 |WP(C)/5858/2015 |10
46 |D. NAYAK 36403/202 15.02.2020 WP (C)/11365/2016 |10
47 |L. MOHANTY 36404/202 15.02.2020 [WP(C)/11365/2016 |10
48 |M. BARAL 36405/202 15.02.2020 |WP(C)/21757/2015 |10
49 M. BARAL 36406/202 15.02.2020 [WP(C)/21759/2015 |10
50 |M.BARAL é6407/202 15.02.2020 |WP(C)/21760/2015 |10
51 |M. BARAL 36408/202 15.02.2020 |WP(C)/21762/2015 |10
52 |M. BARAL 36409/202 15.02.2020 |WP(C)/21756/2015 |10
53 |G. SUNDARA 36411/202 15.02.2020 |WP(C)/2494/2020 |10
54 |A.K. JENA 36412/202 15.02.2020 |WP(C)/17153/2018 |10
55 |RITA SINGH 36413/202 15.02.2020 |WP(C)/7555/2019 |10
56 |M.K. BARIK é64l4/202 15.02.2020 |WP(C)/17153/2018 |10
57 |R. NAYAK é6415/202 15.02.2020 |WP(C)/4257/2018 |10
58 |R. NAYAK 36416/202 15.02.2020 WP (C)/3615/2020 |10
59 |TRILOCHAN BAG 36417/202 15.02.2020 |WP(C)/1812/2020 |10
60 |J. D. MUDULI 36418/202 15.02.2020 [WP(C)/5325/2020 |10
61 |G. SUNDARA 36420/202 15.02.2020 |WP(C)/14735/2013 |10
62 |J. D. MUDULI 36421/202 15.02.2020 [WP(C)/5326/2020 |10
63 |H.S. PANDA é6422/202 15.02.2020 |WP(C)/14735/2013 |10
64 |J. D. MUDULI 36423/202 15.02.2020 WP (C)/5327/2020 |10




65 |J. D. MUDULI 36424/202 15.02.2020 |WP(C)/5328/2020 |10 C
66 |J. D. MUDULI é6425/202 15.02.2020 [WP(C)/5329/2020 |10 C
67 |T R DAS 36426/202 15.02.2020 |ABLAPL/423/2020 |10 C
68 |J. D. MUDULI 36429/202 15.02.2020 [WP(C)/5331/2020 |10 C
69 |J. D. MUDULI 36430/202 15.02.2020 [WP(C)/5332/2020 |10 C
70 |J. D. MUDULI 36431/202 15.02.2020 |WP(C)/5334/2020 |10 C
71 |P. C. MOHANTY 36433/202 15.02.2020 |RSA/156/2015 10 C
72 |S. K. PATTNAIK é6434/202 15.02.2020 |RSA/280/2017 10 C
73 |P K DAS é6435/202 15.02.2020 |ABLAPL/1434/2020 |10 C
74 |s. K. PATTNAIK 36437/202 15.02.2020 |RSA/280/2017 10 C
75 |SOMNATH BARDHAN 36438/202 15.02.2020 |ABLAPL/1459/2020 |10 C
76 |S. K. SWAIN 36439/202 15.02.2020 |CMP/131/2020 10 C
77 |S P NAYAK 36440/202 15.02.2020 |ABLAPL/1476/2020 |10 C
78 |RABI SAMAL 36441/202 15.02.2020 |CMP/131/2020 10 C
79 |D K NAIK é6442/202 15.02.2020 |ABLAPL/1512/2020 |10 C
80 SgggggiH 36443/202 15.02.2020 |cMP/1770/2016 |10  |c
81 |P K PANI 36444/202 15.02.2020 |ABLAPL/1515/2020 |10 C
82 giﬁgé RANJAN 36445/202 15.02.2020 |CMP/128/2020 10 |[c
83 |R. C. MALLICK 36447/202 15.02.2020 |CMP/72/2020 10 C
gy MANOJ KUMAR 16448/202 115 45 5020 |aBLAPL/1525/2020 10  |c
PANI 0
85 |MAHESH DAS 36449/202 15.02.2020 |ABLAPL/1518/2020 |10 C
86 |ASHOK KU.SAHOO é6451/202 15.02.2020 2BLAPL/16294/201 10 C
87 Ezgggigﬂ 36453/202 15.02.2020 SBLAPL/16639/201 10 c
|88 |P. K. MOHANTY |16454/202 |15.02.2020 |ABLAPL/16782/201 10  |C




| 0 9 | |
oo ;géiiﬁés 36455/202 5 022020 SBLAPL/18108/201 o e
90 |S. K. SARANGI é6456/202 15.02.2020 |CRLMC/898/2019 10 C
91 |P. K. LENKA 36457/202 15.02.2020 |CRLMC/898/2019 |10  |C
92 ﬁgggggiH 36459/202 15.02.2020 |CMP/1652/2017 |10  |C
o3 |5 x pas 36460/202 5 022020 SBLAPL/17367/201 0 e
94 |M K MOHANTY 36461/202 15.02.2020 |ABLAPL/9205/2019 |10  |C
95 |J K MAJHI 36462/202 15.02.2020 |ABLAPL/9185/2019 |10 C
96 |BASUDEV BARIK 36463/202 15.02.2020 |ABLAPL/1509/2020 |10  |C
97 |a K saa é6464/202 15.02.2020 |ABLAPL/1508/2020 |10  |C
98 |BALARAM SINGH 36467/202 15.02.2020 2BLAPL/15244/201 10 |[c
99 |S BEHERA 36468/202 15.02.2020 |CRIMC/1776/2019 |10  |C
100 [N MAHARANA 36469/202 15.02.2020 |CRLMC/3490/2019 |10  |C
101 iggAﬂﬁiiNNANDA' 36470/202 15.02.2020 2BLAPL/19463/201 10 |[c
KANUNGO
102 [MADAN DAS é6471/202 15.02.2020 2BLAPL/19428/201 10 o
103 IN K ROUT 36472/202 15.02.2020 z;BLAPL/18431/201 10 c
104 |G. N. BARIK 36476/202 15.02.2020 |CRLMP/206/2020 |10  |C
105 |J. C. BARAL 36477/202 15.02.2020 |CRLMP/45/2020 |10  |C
106 |P. K. LENKA 36478/202 15.02.2020 |WP(C)/10845/2019 |10  |C
107 |B. R. SENAPATI 36480/202 15.02.2020 |WP(C)/28284/2013 |10  |C
108 |ANTL SAHOO 36482/202 15.02.2020 |CRLMP/205/2020 |10  |C
109 |A. K. MISHRA 3 é6484/202 15.02.2020 |CRLMP/210/2020 |10  |C
110 |P. K. LENKA 36485/202 15.02.2020 |CRIMP/211/2020 |10  |C
111 [NIRANJAN SAHOO [16486/202 |15.02.2020 |CRLMP/213/2020 |10  |[C




0

112 |A.PATTANAIK 36487/202 15.02.2020 |CRLMP/217/2020 10
113 |]A. K. SAHOO 36488/202 15.02.2020 |CRLMP/216/2020 |10
114 [B. M. BHUYAN 36489/202 15.02.2020 |CRLMP/219/2020 |10
115 |GAGAN ROUT 36491/202 15.02.2020 |CRLMP/731/2019 |10
116 |GAGAN ROUT 36492/202 15.02.2020 |CRLMP/732/2019 |10
117 |P. K. SINGH 36493/202 15.02.2020 |ABLAPL/1619/2020 |10
118 E;E?E SAGAR 36494/202 15.02.2020 |ABLAPL/1613/2020 |10
119 |A. KALASH 36495/202 15.02.2020 |ABLAPL/1612/2020 |10
120 |A. K. MOHANTY 36496/202 15.02.2020 |ABLAPL/1611/2020 |10
121 |A. K. MOHANTY 36498/202 15.02.2020 |ABLAPL/1610/2020 |10
122 [RANJIT MOHANTY 36499/202 15.02.2020 |ABLAPL/1628/2020 |10
123 |A. K. MOHANTY 36500/202 15.02.2020 |ABLAPL/1625/2020 |10
124 |P. K. BEHERA 36501/202 15.02.2020 |ABLAPL/1609/2020 |10
125 |[K. P. BEHERA 36502/202 15.02.2020 |ABLAPL/1607/2020 |10
126 |S. SETHI 36503/202 15.02.2020 |ABLAPL/1627/2020 |10
127 gigég RANJAN é6506/202 15.02.2020 |ABLAPL/1635/2020 |10
128 ;ngI PRAKASH 36507/202 15.02.2020 |ABLAPL/1618/2020 |10
129 |P. C. DAS 36508/202 15.02.2020 |WA/55/2020 10
130 M. R. MALLA 36509/202 15.02.2020 |WA/31/2020 10
131 [TRILOCHAN BAG 36510/202 15.02.2020 |WA/31/2020 10
132 |S. N. MOHANTY 36511/202 15.02.2020 |WA/31/2020 10
133 [TOFAN PRADHAN é6513/202 15.02.2020 |WPCRL/437/2011 |10
134 |[SARADA NAYAK 36514/202 15.02.2020 |CONTC/192/2020 |10




135 |S. RATH 36515/202 15.02.2020 |CRLMP/1215/2016 |10  |C

136 |P. K. MISHRA é65l6/202 15.02.2020 |CRLMP/1215/2016 |10  |C

137 |P. R. SWAIN 36518/202 15.02.2020 |WP(C)/25361/2017 |10  |C

138 M. K. BARIK 36519/202 15.02.2020 |WP(C)/25361/2017 |10  |C

139 |p. K. BARIK 36520/202 15.02.2020 |WP(C)/20283/2019 |10  |C

140 P. K. JENA 36521/202 15.02.2020 |WP(C)/13813/2017 10  |C
M/S.SATYANARAYA |16522/202

141 [/ AT . 15.02.2020 |WP(C)/4986/2020 |10  |C

142 |S. B. DAS é6523/202 15.02.2020 |WP(C)/4799/2020 |10  |C

143 [RBSHMI RANJAN 116524/202 |15 ) 5000 lwp(c)/4494/2020 |10 |
DAS 0

144 |BHARAT BEHERA 36525/202 15.02.2020 |WP(C)/3794/2020 |10  |C

145 [M/S.GOPINATH  116526/202 |15 ) 2000 lwp(c)/3764/2020 |10 |
SETHI 0

146 |H. K. MALLICK 36527/202 15.02.2020 |WP(C)/4997/2020 |10  |C

147 |PRAVAT BEHERA 36528/202 15.02.2020 |WP(C)/4755/2020 |10  |C

148 |B. DAS 36536/202 15.02.2020 |BLAPL/6519/2019 |10 C

149 M/S.K.K.SWAIN é6537/202 15.02.2020 |WP(C)/3719/2020 |10  |C

150 [VANDA KISHORE  116538/202 |15 1) 5050 |conTC/432/2019 |10 |
ROUT 0

151 |D. K. JENA 36539/202 15.02.2020 |CONTC/1532/2019 |10  |C

157 [NANDA KISHORE  116540/202 |15 ) 5000 |coNTC/1531/2019 |10 |
ROUT 0

153 |D. K. JENA 36541/202 15.02.2020 |CONTC/1531/2019 |10  |C

154 |[NANDA KISHORE  116542/202 |1 ¢ 5 5050 |coNTC/1533/2019 |10 |C
ROUT 0

155 |D. K. JENA 36543/202 15.02.2020 |CONTC/1533/2019 |10 C

15¢ [NANDA KISHORE  116544/202 |15 ) 2000 lwp(c)/4547/2020 |10 |
ROUT 0

157 |S. S. SAMANTRAY 36545/202 15.02.2020 [WP(C)/175/2020 |10  |C

|158 |H. JENA 116547/202 |15.02.2020 |WP(C)/22690/2012 |10  |C




0

159 M/S.A.PATTANAIK 36549/202 15.02.2020 |CONTC/427/2020 10
160 |[A.K. ROUT é6553/202 15.02.2020 WP (C)/5429/2020 |10
161 |A.MOHANTY 36554/202 15.02.2020 [WA/678/2019 10
162 |A.K. ROUT 36555/202 15.02.2020 WP (C)/5432/2020 |10
163 [M.BARAL 36556/202 15.02.2020 [WA/629/2019 10
164 |L.K.NAYAK 36557/202 15.02.2020 WP (C)/211/2020 10
165 |[B.BEHERA 36558/202 15.02.2020 WP (C)/1680/2020 |10
166 |[R.K.BARIK 36559/202 15.02.2020 WP (C)/26577/2019 |10
167 |T. K. MOHANTY é6563/202 15.02.2020 |WP(C)/3399/2020 |10
168 |I. PANDA 36564/202 15.02.2020 |WP(C)/14265/2019 |10
169 |H. K. MALLICK 36565/202 15.02.2020 |WP(C)/4954/2020 |10
170 M. ROUT 36566/202 15.02.2020 |COPET/54/2016 10
171 |P. K. NAYAK 36567/202 15.02.2020 WP(C)/169/2015 10
172 |L. D. PANDA 36568/202 15.02.2020 |WA/500/2019 10
173 |U. P. BAG é6569/202 15.02.2020 [WA/500/2019 10
174 [M.R.SAHOO é6570/202 15.02.2020 |WP(C)/24219/2019 |5
175 [M.R.SAHOO 36571/202 15.02.2020 WP (C)/20736/2019 |5
176 [M.R.SAHOO 36572/202 15.02.2020 WP (C)/19539/2019 |5
177 K. P. BEHERA 36573/202 15.02.2020 |ABLAPL/8199/2019 |5
178 |A. CHOUDHURY 36574/202 15.02.2020 |CRLMP/1675/2019 |5
179 |H. JENA 36575/202 15.02.2020 WP (C)/22690/2012 |4
180 |P. C. DAS é6576/202 15.02.2020 WP (C)/19909/2016 |5
181 |H. K. PATRA 36577/202 15.02.2020 |WP(C)/4374/2019 |5




182 M. K. RANA 36578/202 15.02.2020 |WP(C)/17182/2018 |4
183 M. K. RANA é6579/202 15.02.2020 |WP(C)/2568/2018 |4
184 |L. K. NAYAK 36580/202 15.02.2020 |WP(C)/4217/2016 |5
185 |L.. K. NAYAK 36581/202 15.02.2020 |WP(C)/4217/2016 |5
186 |L. K. NAYAK 36582/202 15.02.2020 |WP(C)/4217/2016 |5
187 M. K. RANA 36583/202 15.02.2020 |WA/691/2019 1
188 M. K. RANA 36584/202 15.02.2020 |WA/73/2020 1
189 M. K. RANA é6585/202 15.02.2020 |WA/629/2019 1
190 M. K. RANA é6586/202 15.02.2020 |WA/506/2019 1
191 M. K. RANA 36587/202 15.02.2020 |WA/29/2019 1
192 M. K. RANA 36588/202 15.02.2020 |LAA/78/2013 1
193 M. K. RANA 36589/202 15.02.2020 |WA/55/2020 1
194 M. K. RANA 36590/202 15.02.2020 |WA/500/2019 1
195 |H. K. PATRA 36591/202 15.02.2020 |CRLMC/960/2018 5
196 [D. N. PUHAN é6592/202 15.02.2020 |WP(C)/18124/2019 |5
197 [A. NANDI 36593/202 15.02.2020 |CRLA/363/2018 |4
198 gigggAMANI 36595/202 15.02.2020 |WP(C)/5344/2020 |10
199 EQEESAMANI 36596/202 15.02.2020 |WP(C)/5346/2020 |10
| Total 11829

NIC






